
 

The House reassembled after lunch at thirty-
two minutes past two of the clock, 

The Vice-Chairman (Misa Saroj Khaparde)   
in the Chair. 

MOTION OF THANKS        ON 
PRESIDENTS ADDRESS CONTD 

SHRI VAYALAR RAVI (erala): 
Madam, Vice-Chairperson, I was men 
tioning about the new tendencies that are 
developing concerning the Centre and 
the States. There is confrontation bet 
ween the Centre and a few States leading 
to a Constitutional crists. Before I 
can elaborate on this point, I would 
like to point out one or two such ins 
tances.  

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Ravi, can you sit down for 
a minute? From your party there are nine 
Members who have yet to speak. I don't think 
I will be able to give more than eight to nind 
minutes to each speaker. So, please try to be 
brief so that everybody gets on opportunity. 

SHRI VAYALAR RAVI: I shall be 
very brief. In Gujarat, as soon as the 
BJP came to power, because of some 
kind of pressure from the oil lobby, they 
seized and sealed the godowns of the 
The National Dairy Development Board. 
This is a Central Government institu 
tion. There is a proper forum and 
there Is a proper way of doing this. 
Now, you are seizing and sealing all 
these godowns so that the oil lobby can 
loot the public.
 
' 

SHRI SATISH AGARWAL (Rajasthan): 
This is not true. 

SHRI VAYALAR RAVI: I may be wrong. 
But I believe it because the prices have gone 
up. Madam, the quet-'tion is that if every State 
with a non-Congress Government starts seizing 
and sealing the FCI godowns, where will we 
land ourselves? There Is a proper forum where 
this can be discussed. This amounts to a threat. 
This new trend that is developing is very 
disturbing. We have problems from the 
Southern parts of the country alto,    Madam, 
there are 

certain Constitutional heads like the 
Governor, the Chief Minister and the Speaker. 
Certain norms have to be followed because 
the Constitution that we are enjoying today is 
a product of the Indian revolution. I am sorry 
that my party lost in many States. I am sad 
about it. But this shows the inherent strength 
of our democratic system. It shows that the 
people have expressed their faith in the Indian 
Constitution and in democracy. They can 
defeat my party as they defeat the other 
parties. We appreciate that. But my question 
is, do the leaders of the political parties 
understand the sentiments of the poor people 
who voted them to power? What is happening 
in Tamil Nadu today? I do not want to go into 
the details. It is a piteous situation there. I am 
not defending the Governor. I may not agree 
with him. I have my own views on that. But if 
one person is wrong, it is not necessary that 
the others also should do the same thing. 
There should be co-existence of the Governor, 
Chief Minister and the Speaker. 
Unfortunately, there is more of confrontation 
than of co-existence. This has led to an 
unprecedented situation. The Legislature 
resorts to suspension of the rules. This House 
has some rules. And you can suspend the 
rules. But are We going to suspend the rules 
every day? I had an occasion to be in the Lok 
Sabha and I have the privilege to be here in 
this House. The Chair may throw out some 
Members of this House. We understand that. 
But we discuss and decide about it. But there 
is a Legislature in this country which throws 
out every Opposition Member every day from 
the Assembly. It dismisses and susipends the 
leaders of the Opposition parties. We have not 
dismissed the leaders. I do not know what is 
happening there. Is it democracy? It is 
murdering democracy within the democracy, 
using democracy to murder democracy. This 
is what is happening in Tamil Nadu. I do not 
want to go into the details of that. I would 
only quote a few lines from The Hindi*' which 
is one of the leading newspapers, an esteemed 
newspaper, in this country. I am not 
elaborating anything. I would only quote what 
has been said   in    an 
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editorial column.    I quote: "The attack on the 
Governor reflected the culmination of an 
increasingly aggressive and authoritarian  style  
of functioning on  the part of the ruling party in 
the House.     The AIADMK which has more 
than a       two-thirds majority has been 
adopting methods that, even if technically 
within the   rule book are   undeniably  violative      
of  the spirit of democratic behaviour."      What 
else  is to be added to it?    People give us 
majority to show our strength.    And we have 
to use this strength to     have tolerance,  to hear 
the dissent.      Unfortunately, it is lacking.    
That is     why this kind of oppression of the 
Constitution prevails.       It will      destroy     
the spirit of democracy within the   Consti-
tution.    We cannot allow the Constitution to be 
used for destroying it.    Madam,     I would 
quote one sentence more .. (Interruptions). 

SHRI V. NARAYANASAMY (Pondi-
cherry): You say that the Assembly is 
functioning in an unconstitutional manner. 

SHRI VAYALAR RAVI: I caanot say it 
here. It further says: "Drowing out the 
dissenting voices and forcing its opinion on 
the entire Assembly amounts to a tyranny of 
the majority." Neither this side of the House 
nor the other side has shown tyranny here. We 
have shown the way. The Lok Sabha and the 
Rajya Sabha have shown the way. I would 
quote another important sentence which has 
been made in conclusion that article. It says: 
"A semi-fascist political culture that finds 
expression in violent demonstration such as 
outside the High Court, when a case against 
the leader is about to be heard, does not augur 
well for the law and order situation or for the 
prospect of democratic governance in Tamil 
Nadu." Can we allow this to continue? The 
President has Said in his speech that 
democracy is to be made stronger. He made 
an overview of things. But this kind of a ten-
dency is not good. In th ts respect, I wish to 
mention that the CPM might have been in 
power, But it never crossed the limits. The 
Janata Dal speaks from house-tops about 
corruption, about democracy. They speak 
about a lot of things. Today, my friends in the 
DMK   would 

understand that their alliance with the 
National Front is likely to come to an end. 
The DMK might have been sharing the same 
bed with the National Front. But their divorce 
is nearing. The National Front is going to 
have an alliance with the AIADMK. Mr. 
Jaipal Reddy, who has been a vocal 
spokesman of democracy, says: ''The Janata 
Dal recognises the fact that the AIADMK is a 
non-Cong-ress (I) Party." What does the 
Janata Dai-Left Front alliance mean? It only 
means the association of the non-Congress 
(.1) parties. The Chief Minister, the leader of 
a party, is facing trials in the Court on charges 
of corruption. But Mr. Jaipal Reddy and his 
party are not bothered about it. The Left Front 
is not bothered  about it--   (Interruptions). 

SHRI S. MUTHU MANI (Tamil Nadu): 
See, Harshad Mehta had made strious charges 
against the Prime Minister. And what about 
the JPC report? 

SHRI V. NARAYANASAMY: The 
allegations, were not proved. The hon. 
Member should know that suitcases are going 
to the Chief Minister's house in his State. 

The VICE-CHAIRMAN (MISS Sa-ROJ 
KHAPARDE): Mr. Narayanasamy and Mr. 
Muthu Mani, have you taken my permission? 

SHRI V. NARAYANASAMY: The Tamil 
Nadu Chief Minister does not see anybody 
without a suitcase. fie aware of the Tamil 
Nadu situation. 

SHRI S. MUTHU MANI: The Congress 
people are always indulging in corruption...   
(Interruptions). 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Have I given you the 
permission to speak here like this? If you don't 
require my permission, what is the need for me 
to sit here? This is not fair. Have you taken my 
permission to speak like this? No. I am not 
going to allow this kind of behaviour in this 
House. You must respect the.. Chair. 
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SHRI VAYALAR RAVI: Madam, I orrfy 
would like to say that sympathise with the 
National Front and the Left patties fo'r their 
eagerness to have power. Their only criterion 
is non-Congressism. But mayI remind Mr. 
Balanandan, that the days of non-
Congressism have gone. Mr. Balanandan 
should remember this.. . (Interruptions). . . 

SHRI CHATURANAN MISHRA 
(Bifiatr): The' Congress' is gone.. (Inter- 
rtiptidns).  

SHRI VAYALAR RAVI: Congress will 
not go.  It will be there. 

SHRI CHATURANAN MISHRA: 
Congress will never seme back. 

SHRI VAYALAR RAVI: But Mr. 
Balanandan was kind enough. (Interruptions) 
... 

SHRl JIBON ROY (West Bengal): If the 
Communists go, there is no need for non-
Congressism.  That is over. 

SHRI VAYALAR RAVI: Why do you 
speak to say this? For 74 years, you have 
laboured. You argued for the Soviet Union. 
Now you don't speak about the Soviet Union. 
So, let us not talk about which party comes 
and which party goes. What happened- to the 
communist countries? Now the communist 
people" cannot say that they are communists. 
There are other names in Europe. So, don't 
speal about Congress or Communist partiess. 
We all have to work within the framework of 
Indian nationalism. 

Madam, I will now come to the TADA. 
Thee President, in his Address, says that the- 
law and order position has improved. I admit 
that he is correct. That is why the TADA is 
very much attacked by everybody, by the 
Opposition and others in the country. I don't 
want to go into the details to deal with this. 
But I feel that the time has come or its repeal. 
This is my appeal. I know it is an enactment 
of Parliament. But who is the implementing 
agency? It is the State Governments. When 
many States edy that they don't want it, you 
repeal  it. It is  very Simple.  The imp- 

lementing agency is the State Government 
munt and the Central Government is 
b'amed for its misuse. the TADA 
has        been grossly       misused      by 
thee State Governments. Therefore, I feel that 
the time has come—I don't want to go into 
the details because the time is very Limited—
that it should be repealed. It should not be 
allowed to be extended  again. 

The next point is about the Subcontinent. 
Here the President speaks about Pakistan and 
its role. The President has said about this in 
para 41 of his Speech. I fully agree with him. 
Madam, I had an occasion to read the) book, 
"The Daughter of the East". I have great 
appreciation for her. When her father was 
hanged by the military regime, we, the people 
of this country, sympathised with that family. 
We sympathised with that family. We con-
sider the people of Pakistan as our brothers 
and sisters. We are not their enemies. But,  
unfortunately, Begum Benazir Bhutto is 
dragging the Subcontinent into a cold war 
situation. She is begging the Americans to get 
arms and to set in motion an arms race in the 
Sub-Continent. It is going to affect the 
development of the entire Sub-Continent 
which maw create a war-like situation. It is 
very much unfortunate. I don't know what 
happened to that lady whom I consider as my 
sister, whom the people of this country 
consider as their sister. I hope wisdom will 
prevail upon the rulers of Pakistan. I don't 
know, she may have some internal problems 
which compel her to speak always against 
India. She thinks that it is a better way to 
continue In power. But what I feel is that we 
cannot compete here in arms. Arms race 
always means an increase in the expenditure 
of the country. The budget deficit Will go up 
again. My friend, Mr. Satish Agarwal, may 
like to argue for an atom bomb. But I am 
against it. We can spend that money for the 
development of our people. We can make 
atom bomb®. But we cannot use them. Where 
are you going to drop them? In the Sub-Conti-
nent? No   It will affect the whole  Sub- 



 

Continent. Anybody can keep any amount of 
anus and ammunition. But you] cannot use 
the atom bombs, th© hydrogen bombs and 
other automatic weapons. We cannot use 
them. The modern world will not tolerate the 
use of these things. So, it is a criminal waste 
of money. 

But, at the same time, Pakistan is 
supporting terrorism in this country. Madam, 
today smuggling of plutonium is: the most 
dangerous thing, It can create a havoc. We 
already know that Pakistan is. involved in the 
msuggling of plutonium. There are some 
other countries also who are involved in it. 
Then, there are some of the countries which 
were part of the erstwhile Soviet Union 
Madam. this is the most dangerous trend that 
the world is facing. This is a matter which is 
of concern not only to India but it is of 
concern to the whole world. Naturally we 
have to use the UN forum. India cannot be 
pray, India cannot be provoked to drag this 
nation; this sub-continent; into a situation of 
cold war. That will be very disastrous. 

Madam; the whole review of the last year's 
performance and the projections for the next 
year; as brought out in the President's 
Address; are one of the best performances of 
Mr. P. V. Narasimha Rao's Government for 
bringing about stability and economic 
growth. So I support this Motion. 

SHRI E. BALANANDAN (Kerala): 
Madam, our President has painted a rosy 
picture of the Government's performance. 
Naturally, he can only do that. But for a  fair 
discussion in the House, the Gov. ernment 
should come forward with the actual situation 
that is prevailing in the country. If we interact 
with each other and if we poperly discuss it, 
some points may emerge and then on the 
basis of that the Govemment can rorien-tare 
its polieies and thereby the democracy can 
function well. But that pro. cedure has been 
lost here. The position here is that the 
Government has lost its freedom of choice. Its 
policies are not being decided in Delhi or in 
this House. This charge is with somebody 
else. Whether our economy should go this 
way ot 

that way, to left or to right, is being dictated 
by whom? It is being decided by the World 
Bank and the IMF. This is the whole point. 
Therefore, the first point that I wanted to 
make was that the Government has lost it 
freedom   of  choice. 

Another point that I want to submit in all 
humility, Madam, is that the democratic 
traditions are also being given up. The basic 
democratic tradition demands that the whole 
approach of the Government needs change. I 
would go a little  into the details   of it. 

The President hag said in his Address, 
"The projections made have been fulfilled in 
a substantial measure and it can be said with 
confidence now that the coun try has made a 
turn-around initiated by the new economic 
and other policies of the Government". This 
is a tall claim, Madam. But I don't want to 
deal with it now. Before dealing with the 
Government's achievements, etc., I go to para 
4 of the President's Address which refers to 
Ayodhya .Why do I refer to this It is because 
this is a serious problem facing our country 
today and als o be. cause on it rests the 
country's unity as well as its secular 
foundations. 

Madam, the issue of Ayodhya has been 
discussed in this House many a time. Now, 
after the Government had referred the matter 
to the supreme Court for a decision under 
Article 143 of the Constitution, we had said 
from our side that it should not be done like 
that, it should be referred under Article 138 
so that we got a final decision of the Supreme 
Court. But the Government did not feel so. . 
Then the decision of the Supreme Court 
came. The Court put the question as to 
whether the Government was going to 
implement the decision that the Court would 
give. The Government side did not say 
anything properly. Therefore, the Court said, 
that it was not going to discuss it. 

' Then what happened Mr. Chavan, our 
Home Minister, has gone on record that 
thethe present situation there is only one Way 
out. The way out is that this issue would be 
referred to the Supreme Court under" article 
138(2). This was the assurance     given toy 
Mr:  Chavan. 
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Now, what does the hon. President say? The 
President says that the judgement recognises 
the possibilities of resolution of the dispute 
through negotiations. You may remember the 
story, Madam. After the Supreme Court have 
the judgement, the Government declared that 
they were going to refer it again to the 
Supreme Court for a decision and now our 
President tells us that there are possib;e. lities 
of negotiation. We have seen the possibilities 
of ne$:otiition just before the demolition of 
the Babri Mosque and after. The BJP and their 
friends publicly declared that it is a religious 
matter and it cannot be negotiated, it cannot be 
resolved through negotiations. This is the 
stand they took and, therefore, the 
Government is now shifting their position. 
The Government does not want to solve the 
problem. The Government wants to pressurisj 
the minority commu-nity so that they can 
pressurise them for some other purposes and 
keep them always under terror of this and that. 
This is no democracy. This is a wrong 
method. 

Coming to the latest position, we do not 
know what is being planned by the BJP and 
their friends who are now coming with new 
proposals. The real depth of the conspiracy 
being hatched by them is not revealed. What 
happened recently? I will bring to your notice 
an incident. A statement was issued that 
before Shivaratri. Ths BJP, the RSS, and 
Bajrani Dal, along with, other communal force 
s, suddenly announced that their intend in to 
liberate the Kashi Vishwanath Tample through 
organising Jalabhirheka That went on. An 
expert committee has been appointed to go 
into the queston of the history of temples, etc. 
The VIIP and others are going to start the 
Rstha Yathra again. Three-four Rathi Yi'tbras 
are to bo undertaken from 3rd to 28th October, 
1995. These will start from Haridwar, Ganga 
Sagar, Somnath and Rameshwaram. The^e 
will pass through the whole of the country. 
The purpose of these Yathras is to liberate 
3,000 temples means demolition of mosques, 
in which the Kashi Vislrwanatlh Temple 
complex and the Krishna Temple at Mathura 
are also incluled-This   is     the situation. 

Therefore, once more they undertake again 
the Rath Yathras. These Rath Yjithias are 
coming just tefore the elec tions. It is coming 
in October. The plan is to liberate 3,000 
tsmples. Is it correct? We have religkms 
rights. The Hindus have their rights, the 
Muslims have their rights. But, here they say 
"We will liberate all the 3,000 temples" 
"demolish  3000 mosque". 

I come to the latest position. I read a report 
which is published by the India News 
Network. What is it? Sadhvi Rithambhara 
went to Udiayanagar town, Dewas District in 
Madhay Pradesh The incident came up in this 
House. What was that incident? A Christian 
sister had been killed by somebody who had 
connections with the VHP or something like 
that. A memorial has been erected in her 
name. The VHP people smashed it. Then 
'Sadhvi Rithambhara went there with 
thousands of people and had a meeting there. 
Then finally she warned. What is the 
warning? The warning is that, the entire 
community would be wiped out even if a 
single Hindv. was converted. This is the 
warning she had given. That is this religious 
fate. The christians have been living in India. 
Madam, they have their ownrights—
Fundamental Rights. 

Another thing which bas come to notice is 
about the Shiv Sena. My friend, Shri Bal 
Thackeray has declared that the Muslim 
minorities can live in India but they will not 
have equal citizenship rights What does it 
mean? That means, through we have a 
Constitution, we have political parties, and no 
many things are there, but in India we are not 
giving equal rights to the Muslim minorities. 
Accoiding to the VHP, they have no re-ligiois 
rights; according to the Shiv Sena they have 
no equnl rights; and according to Srdhvi 
Rithrmbhara the Christians shoult not have  
any rights. What is the Government doing]? 
The Government's policy has always been 
shifting. I was there in the National In-
tegration Council meeting wherein our Prime 
Minister declared in the open gession 'I shall 
see that the Mosque protected." Now, what 
happened? It WAS not protected. Trey just 
changed themselves.   The talk of Mosque    
has 
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gone. They are only conspiring with some 
Sanyasi's to fleet some ind of a committee to 
build the temple. They have forgot tin about 
the mosqu]\s. So, I have raised this point not 
becarse I want to make any ki ad of 
communal appeal. The point is, India is our 
land. Indivs basic unity is based on what? It 
in based on secular foundations That 
foundation is being broken. Are you not 
witnessing it? We are having a Government 
to protect the Constitution and they have to 
rule the country as per the Corstitution. This 
is a serious situation. My friend, Mr. Ravi, 
was agitated \on many points, but I don't want 
to make him more agitated. I am only telling 
him that India is ours. If you want India here, 
there ss a Constitution. The Constitution 
based on secular foun dation. What is your 
Government doing? Your Prime Minister is 
not doing anything . This is all what I-want to 
say. 

Then, I come to the question of Kashmir. 
How complacently we are looking at things 
there. Elections have to be held. every;hing is 
ready, Seshan is not ready. What is there? The 
Government of India writ, does not work in 
Kashmir. That is a,b,c; everbody knows 
everything. The Governr/snt says that they are 
going to hold elections there. It shows that 
they are not serious. If they are serious then 
what should they have done? They must see 
that the Kashmiri population living in 
Kashmir, does not want to go to Pak stan. 
They don't an independent Kashmir. They 
want to be Indian citizers; bonafide Indian 
citizens; provided they are given a little more 
freedom. They don't want to come to Delhi 
for everything. The Kerala people know it. If 
the prices have gone down then we have to 
come to Delhi because we are a part of India. 
That way of independence or freedom for the 
State is restricted. In the case of Kashmir, at 
least you should have discussions with those 
people who can deliver the goods and who 
can influence-the people! Discuss with the, 
have an. understanding that more freedom 
will be given to them. This is what you have 
to make certain. Only then the Government  
should  think of   elections. 

Therefore, I would request that the 
Government's policy on Kashmir should 
change. 

Then comes of the question of     the North-
East. What is the position there? There you 
see that  the military is the main thing. 3. P.M. 

Military is also in a mood of going home 
packing. From this part of India some 
Ministers are here—I do not want to name 
any Minister—they want to save their skin 
and no other problem they can think of. The 
Government are rot working there; this point 
has to be seriously gone into, discussed and 
decided. It is for the Government at the 
Centre to see that these Governments   work 
there. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): I would just like to remind 
you that your Party has been given 28 
minutes and you have already consumed  12 
minutes. 

SHRI E. BALANANDAN: Madam, I may 
consume more than that.. (Interruptions) . 

THE VICE-CHAIRMAN MISS SAROJ 
KHAPARDE : I do not mind that. 

SHRI E. BALANANDAN: Anyhow, let us 
begin... (Interruptions).  The next point is 
about the foreign Policy. A changed course 
has been accepted by the Government cf Iadia. 
Today you are seeing Foreign Secretaries, 
Defence Secretaries and many other 
Secretaries of special types a e coming to 
India to have discussions with our Defence 
personnel. They are going to have joint 
exercises. They are in love with America, for 
no qur-rel in this regard, in the know of f e 
things. Madam, we had developed our ISRO, 
then the veto came from the United States 
pressing ]-Russia not to five the Cryogenic 
Engines. Is it because of love? In this country 
somebody comes from America and tells Us 
soriething and then asks Russia not to give 
Cryogenic Engines to India. Then we have 
developed 'Agni' and developed 'Prithvi*; the 
Governments move is being opposed by     the 
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United   States,   the  Super-State.       They 
say  that this is to be done and this is 
not  to be done.     They are      dictating 
terms to our Government;— latest     is, 
the  Nuclear   non-proliferation      Treaty. 
what has the stand of India all    along 
been. They said that this is a kind      of 
discriminatory  treaty and      we     would 
not be a signatory to it.    Now     what 
Is happening, I do not know.    The Go 
vemment Of India is trying to find some 
way to have some kind of an agreement. 
'This  is   the   position  that   the  Govern 
ment of India takes.    The latest danger- 
us  position  to which  I  invite      your 
attention, Madam,  is that  the  indepen- 
fent,  indigenous      development of    our 
lefence  system  is  being  scuttled  by the 
American intervention.  Our scientists are 
ftaxious about the slow down in research. 
This is   there  in  the  "Times  of  India" 
of the  11th March.     I do  not want to 
read it out because of the paucity       of 
time, lut  I want  to say something ab 
out it.    This is a very serious question. 
The   expert      scientists,  whom   I      am 
proud,' have   developed  our  'Agni'   mis 
siles, our 'Prithvi' missiles and our Gryo- 
enic Engine, our      sattelites  and      all 
these  systems are   the  wealth  of      the 
country.   Now   because   of  the   American 
Pressure, when  the  Government is     un- 
ler Mr. Rao, Our development is slowing 
town.      The  experts  who come     here 
ell our military officials, "Why do    you 
nake this?      We  will supply it to you 
': a cheaper rate."   This is the position 
ling acceded  to b the Government of 
.     Rao which  is      an    unpardonable 
crime, America is a country which      is 
enemy number one of democracy,      ac 
cording.to me.    Mr.  Rao may disagree. 
But, at. the same time they inter'ere   in 
our   internal affairs.    Mr. Pranab   Mu 
kherjee,  the  then hon.   Minister, of 
Commerce, is in difficulty.  What is the 
difficulty?    life has  signed the     WTO. 
The   medicine   which   are   mnnufactured 
in India are one-fourth or oneighth of 
(he  cost the world over and our medi 
cines  are  standard    medicines.      Equal 
to  foreign  standards.   Now,      as      per 
WTO conditions, they want us to change 
our Patents  Act, what does it-      mean? 
The United States and   the big capita- 

list countries want to deprive India this 
advantage. That is the situation. Therefore, 
you have no choice. The choice is with them. 
Vou say that this is Parliament. It is supreme. 
Mr. Pranab Mukerjee now comes and tells us, 
I want your okay'. Why didn't he tell us 
earlier? Why didn't he come here before 
signing the WTO we Parliament Members 
even though have political differences we 
will seriously look into the questions which 
are important for the nation. This question is 
very serious. It involves our country's free-
dom . America is arm-twisting in the 
economic sphere, in the social sphere and in 
the field of politics and, above all, the 
strategic interest of India. This cannot be 
pardoned. This attitude of the Government 
needs change. Then, coiling  to   the  question 
of economy,.. 

THE VICE-CHAIRMAN (MISS SA 
ROJ KHAPARDE): Don't look at your 
watch. Whatever time your party has 
given  to you can  take. 

SHRI E. BALANANDAN: I know; I can 
adjust my time with my friend. 

THE VICE-CHAIRMAN (MISS SAROJ      
KHAPARDE):   You      continue, 
please. 

SHRI E. BALANANDAN: Okay, Ma 
dam, thank you. The point is about 
economy. What kind of claims are 
been made? How are the speeches 
made by my friends on the other side? 
T felt you, our economy is not very bad 
in all the sectors. A new change has 
come. What is this change? Profit is 
the presiding deity of the total politics. 
Profit is the presiding deity of our eco 
nomic policy. If the public sector 
makes profit it is no profit at all. The 
profit should be for the foreign multi 
nationals mainly and the big Indian 
capitalists. Therefore, do      not 
think      India is bad, India 
is sood. If you go by the figures you will 
find—Mr. Taba, our friend has admitted—
that this question of development cannot go 
to the lower rungs of the people, it can be at 
the top level. The Government is consulting 
everybody about heir policies. The FICCT, 
ASSOCHAM  and all other employer bodies. 
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And what in the result? The result is 
this: About 1.200 private industries of 
India earned 83 per cent more 
profit     during the last      year. 
The profit ratio is the highest in Asia, except 
in one or two small     countries. 

Therefore, Mr. Manmohan Singh's 
economics is working fairly well for the big 
capitalists of India and abroad. Today, they 
say that so many things are here. A lot of 
money has come in. A number of foreigners 
are coming. They say that even Mr. Jyoti 
Basu has given up his policy, etc. So many 
things are being said. I do not want to go into 
those things. But Madam, I can say that the 
present system is the best f« capitalists. Even 
there, the complaint is that among the 
capitalists, the Indian  companies  are  being   
victimised. 

Take, for example, the telecom sector. My 
friend, Mr. Sukh Ram; talks about a lot about 
technological upgradation taking place all 
over the world in the telecom sector. He now 
wants to throw upon this telecom sector. 
Madam, we should remember that 
telecommunications is the second line of 
defence. Nowhere in the world—including 
the United States of America—more than 
twenty per cent foreign capital is allowed in 
this sector. But in India, it is forty-nine per 
cent. It is 'free for all' in India. Anything can 
be done here. 

While inviting bids for this sector, they 
have attached one condition. It is a very 
wonderful condition. What is that condition? 
The condition is that the peopll who bid 
should have an experience of having operated 
five lakh telephones. We know that in India, 
we have only the public sector. No private 
party is functioning in the telecom sector. The 
condition attached is very -simple! They say 
that anybody who bids—this is a 
prequalifying condition— should  have an 
experience of having operated five lakh 
telephones. What does it mean? It means, 
being Indian is a crime. In the India of ours, in 
Mr. Rao's India, being Indian is a crime. You 
cam go to a foreigner who is having 

this kind of experience, tie up with him and 
then apply. This is what in taking place. I 
must say, with all humility, Madam, that no 
Indian can ngrce to this. 

I give another example. As an electrician 
by profession, I know that in the power 
sector, we have made sizeable gains. We can 
produce hydel machinery, nuclear machinery 
and thermal machinery. This morning, my 
friend, Mr. Krishna Kumar, was talking about 
wind energy and other things. 1 can say that 
cost of our machinery is less than fifty per 
cent of the cost elsewhere. Quality-wise also, 
it is the best. It can compete the world over. 
In that sector, we are in love with the U.S.A. 
ordy. Special love. Special relation-' ship. I 
do not know the reason for I his relationship. 
May be it is money-wise or something like 
that. 

In Dabhol, Maharashtra, we have   entered  
into a contract With Enron     for generation of 
nearly 6,000 MW of   power.      I am not 
going into the details. There, we have given  
them   sixteen per cent take-home profit plus 
other benefits. I  do not want to make a  
speech on. it here.  Everybody knows  about it.      
But I would like to quote, with your permis-
sion,  Madam.      what   the      'Hindustan 
Times',  of all the papers, has  commented,   
editorially,  in   its     edition  of 25th April.    
The  editorial  says:   "The  investment cost at 
which Enron has undertaken to   generate  
power   at  Dabhol  is  morel than double the 
rate at which the Indian! companies      
namely.   B.H.E.L.   and   N. T.P.C..   have   
executed   power projects here and   abroad". 
This  makes  a   nonsense   of economics.    
'Hindustan Times* is saying this! Balanandan 
is not saying this. This kind      of a policy 
makes   a nonsense  of  economies.    How  
long  are we going to continue with this 
policy? So, being   an Indian     is  a   crime.   
Our NTPC  and  our   BHEL  can      produce 
power effectively within  50 per cent of the    
con.  Therefore,  the      Maharashtra 
peasantry,  the   industrialists   and  everybody 
will benefit        The money   being 
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spent is the money which is being generated 
in India, and they are not bringing a lot of 
money from abroad. Madam, on the question 
of the public sector, I am sorry, I have no 
time to say more things. 

On the economic sector, I may quote one 
small thing dealing with economics and skip 
it. The policy is good for big capital, as I told 
you. Then, coming to industrial production, 
etc., we are having an economist here, Dr. 
Ashok Mitra. He is the Chairman of the De-
partment-related Parliamentary Standing 
Committee on Industry. He, in his 12th 
report, pointed out—and I may quote: 

"An examination of trends based on 
the seasonally adjusted monthly in 
dices of manufacturing output over 
the period April 1987 to June 1994 
is illuminating. While the trend 
rate of growth during the pre- 
reform period from April 1987 to 
July 1991 stood at 7.7 per cent per 
annum, the rate of growth slowed 
down to fust 0.9 per cent per annum 
during the period July  1991 to 
June 1994." 

This is the statement here.      Experts can 
go to Dr. Ashok Mitra and quarrel .with him. 

SHRI CHATURANAN MISHRA: They, 
can discuss with him. Why should they 
quarrel? 

SHRI E. BALANANDAN: I will quote 
one more para—para 3.10: 

"The relatively unsatisfactory nature of 
the overall growth in industrial output 
during the last three years has been 
accompanied by pronounced changes in 
the composition of output, away from 
capital goods and consumer non-
durables and in favour of consumer 
durables and intermediate products 
which sustain the production of the 
latter. For a late industrializing country 
attempt. ing to close the gap relative to 
the more developed industrial    nations, 

the capital goods sector     has 
crucial role to   play." 

What does it mean? India is a country 
which started industrializing late. On which 
sphere should we place emphasis? The capital 
goods sector. Therefore, our economy can 
stand on its own legs and we will be able to 
compete. But this is being done away with. 
What we have done so far is being sought to 
be destroyed. That is the Government policy 
on the question of industry—I don't want to 
go further. 

Madam, with your permission I will make 
only one more point. You see corruption 
everywhere. Corruption of many kinds is 
there. That is a story by itself—I have no time 
to elaborate. Now, we had many Ministers. 
My friend, Mr. Thakur, is here. Mr. 
Shankaranand is not here, Mr. Kalp Nath Rai 
also is not here. I don't know why they are not 
here. Is it accidental that they are not here? 
But the charges were serious about them, 
about their corruption. We know that Rs. 
10,000 crores have been swindled by 
somebody in the so-called share scam and 
another Rs. 12,000 crores by the sale of public 
company shares. And how many crores were 
involved in the sugar scam, we don't know. 
The whole Bofors' story I don't know. What I 
am saying is, this is a Government which is 
shielding corruption, a Government always 
engaged in corruption and subject to 
corruption. Therefore, this is a Government 
which is not able to protect the country's unity 
and integrity, a Government which cannot 
give protection to the minorities— the 
Constitutional protection available to them is 
not being given. Also, the total industrial 
development which we have has so far is 
being destroyed and India is going through a 
process of reco-lonization.      Our freedom is 
in danger. 

Therefore, I would request Mr. Rao: 
"Please quit; that is the only thing you should 
do to save the country." 

Thant you, Madam. 
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THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Thakur, please come to 
the subject   now. 
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SHRI G. G. SWELL (Meghalaya): As he 
lost his Ministership, he has lost his mooring. 

SHRI RAMESHWAR THAKUR: I have 
not lost my mooring. I am replying to the 
point raised by the Member. 
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• . (Interruptions) . . .   Have   you got any 
doubt about it. 

You address the Chair. 

SHRI RAMESHWAR THAKUR: I am 
sorry. I will address you only. I had quoted 
some authentic figures and he was saying 
something. Those are authentic figures. 

SHRI SATISH AGARWAL: We want the 
figures of the people living below the poverty 
line not about the rural development . 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS 
(SHRIMATI MARGARET ALVA): Why do 
you   interrupt him? Let him speek. 



391       Motion of thanks [ RAJYA SABHA ] on the President        392 
Address 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Agarwal, I am not 
delaying the hon. Member. I am just 
reminding him that there are many other 
Members who would like to speak. 

SHRI RAMESHWAR THAKUR: In the 
last three years, we had invested Rs. 9,185 
crores and the physical achievement was 
2.594 million man-days. Last year also, we 
had invested under the Jawahar Rozgar 
Yojana, Rs 2,439.55 crores and the 
achievement was 548.2 million man-days. 
{Interruptions), Under URY (we invested 
Rs. 6,374 crores and achieved 123.9 million 
man-days. These are largs scale 
employments. Under the IAY, we had made 
9.46 lakh houses for the poorest of the poor 
and the SC, ST and the poor in rural areas. 
This year, the Budget is 10,000 lakh houses 
every year. This will give them employment 
and this will bring down the number of 
people below the poverty line (In. 
terruptions). I am not getting more time 
from the Chair. Otherwise, I have morel 
information. I now the background, the basis 
on which the assessment was made. 
About 29  per  cent (Interruptions). 
In 1988-89, this had been one crore. An 
Expert Committee of the Planning Com-
mission said that the criteria adopted were 
not correct. According to their criteria, the 

figure would be more in the year 1977-78. 
Every five years, there is again a regulation on 
a national basis. It had been done in 1992-93. 
The figures are yet to come. The current three 
years' achievement will be reflected and 
recalculated only in 1997. That figure is still 
to come. Therefore, I do not know on what 
basis the hon. Member is saying that it has 
gone up. Is there any basis? 

Yesterday, your colleague was good en-
ough to speak about the per capita income in 
dollar terms. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Would you please conclude 
now? 

THE VICE-CHAIRAN   (.MISS        SA-
ROJ KHAPARDE): Please conclude now. 

SHRI  RAMESHWAR  THAKUR:  Ma-
dam, this is not the way (Interruptions) 

(Interruptions). Before me, there is a list. 
And there are many Members from your 
party who would like, to speak on this 
subject.  Please wind up. 

SHRI SATISH AGARWAL: Madam, why 
are you delaying the hon. Member? He is 
giving us the figures about the people below 
the poverty line. 
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SHRl RAMESHWAR THAKUR: Only 
one point. Mr. Mathur mentioned coal 
yesterday. In 1990, we had a loss of RS. 253 
crores. We had improved the performance 
and the profit was Rs. 167 crores in 1991-92, 
Rs. 291 crores in 1992-93 and Rs. 400 crores 
in 1993-94. Even then, you are criticising the 
performance of the public sector and every 
time you are asking us to improve its 
position. 

In one of the sectors, our production has 
gone up from 9.77 million tonnes to 11.6 
million tonnes by December and the half-
yearly profit was Rs. 300 crores. 
(Interruptions) 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Thakur, if you won't 
conclude, I will call the other speaker. 

SHRI RAMESHWAR THAKUR: I 
know that there are deficiencies. There 
are some weak organisation in the public 
sector. But we should not go on 
criticising them without taking the real 
facts and circumstances into considera 
tion. If I had time, I would have prov 
ed with facts and figures that whatever 
has been said by the Members from the 
other side is not based on facts and 
figures. But, I -would like to conclude 
by saying that the performance of the 
present Government, under the able lead 
ership of the hon. Prime Minister, as 
reflected in the speech of the hon. 
President, has shown an all-round im 
provement. There is all-round develop 
ment made in the economic sector, in 
the agricultural sector, in the industrial 
sector and in the rural development sec 
tor and the improvements so made cannot 
be rebutted. The people may have diffe 
rences and they may say something. But 
this is not the correct way of judging the 
work done by millions and millions 
of farmers        and      workers       in 
the fields and factories who produce the 
results and  when we have the results, we go 
on undermining the work done by them by 
saying that this has not been done. This is not 
proper. 

With these words, I would like to 
conclude by saying that whatever facts 
and figures have been given in the 
President's Address|represent the 
achievements of the Government and we will 
be able to achieve the projections made for 
the current year and we will be able to do 
much better than what we have done in the 
past. Thank you. 

THE      VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Thank you very 
much, Mr. Thakur. Now, Mr. J. S. Raju. 

*SHRI J. S. RAJU (Tamil Nadu): Madam, 
Vice-Chairperson, I rise to speak on the 
Motion of Thanks on the President's Address 
on behalf of D.M.K. The Hon'ble Member 
Shri Rameshwar Thakur who preceded me, 
and also Hon'ble Members Shri Vayalar Ravi 
and Shri Narayanasamy spoke as though the 
country is making strides in every field. Shri 
Rameshwar Thakur had sunk us in a sea of 
statistical figures a little while ago. 

Yesterday, when Shri Vayalar Ravi was 
speaking, hon'ble members Shri Chaturanand 
Misra asked why that the rich is becoming 
richer and the poor becoming poorer despite 
the launching of sever?! schemes. The same 
question was posed by late Shri Kamaraj. 
Even Pt. Jawaharlal Nehru had asked a similar 
question. He once appointed a Committee to 
trace as to where the funds of all these 
schemes meant for people went. The 
Committee held that the fund is pocketed by a 
handful of influential people. 

Madam, once the late Shri Rajiv Gandhi 
went to Orissa and visited some slums there. 
Since he was not in public life in his younger 
days, he did not have any idea about the 
magnitude of poverty in rural India. So, he 
was shocked and moved to see people living 
in utter misery with a single cloth and utensil 
and without proper shelter. Then he realised 
that these  many years of Congress rule could 

*English translation     of   the original 
speech delivered in Tamil. 
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not improve their living condition. That is 
why the got the Panchayati Raj Bill drafted to 
improve the living conditions of the rural 
poor. Even four years after the demise of 
Rajiv Gandhi nothing better has happened, 
Povtrty is gnawing the poor throughout the 
country. 

The Congress Part|y in its last election 
manifesto said that, if voted to power it would 
rool back the price of commodities to the 
level prevailed in 1990. But what did  they 
do? 

SHRI V. NARAYANASAMY: Prices of 
several things have come down. You should   
admit that. 

SHRI J. S. RAJU: I will come to it later. 
Don't divert my attention now (interruption). 
You said you would roll back the price to the 
level it existed during Rajiv Gandhi's rule. 
This is what Congress Party said; but the price 
of all essential commodities have gone up. 
Ironically, the price of petrol has gone up only 
in India, while it has been reduced in the rest 
of the world. In our country, we know only to 
hike the price and not to bring it down. If you 
continue to rule the country this way, I am 
afraid, even after 100 years, you won't be able 
to check price rice. 

Madam, we are going through a piquant 
situation wherein, on the one hand there is lot 
of black money and on the other, there is 
absolute poverty where people don't " have the 
buying power. The new economic policy and 
the arrival of multinationals have only helped 
the rich becoming richer. You have been 
trumpeting about the tax concessions like 
customs and excise duty given in this current 
year budget. But I wish to ask whether the 
price of a single commodity has come down 
so far? Even before Mr. Manmohan Singh 
could go out after presenting the budget, the 
price of cigerette had gone up. Then! what 
happened to your tax concession? What  is tite 
U9e? If tax concession   has 

not helped to bring down the price, will the 
Government come forward to withdraw the 
tax concession? Do you have that  courage? 

You talk of shelter for all in the conn-try. But 
the poor people, SC|ST people, backward 
class people are not able to buy cement and 
bricks for having a roof over their head. This 
is the reality. Today the poor cannot afford to 
have coffee. People mostly take coffee in the 
South. And in the last three years the price of 
coffee has gone up by 300 per Cent. Coffee 
seeds that were sold for Rs. 30 to 40 a kg. is 
sold at Rs. 160 per kg. now. This is the result 
to your mismanasement. You exported coifee 
without taking the local need into account. 
This is what this Government has done even 
with cotton. You exported cotton and 
jeopardised the cottoa industries. In 1992-93 
cotton export WRS TO the tune of '356.89 
million tons, whereas in 1993-94 it was 
increased to 411.75 million tons. Because of 
this, our own industry, cur own people 
suffered. Handloom weavers in particular, 
were PM to misery. 

I wish to tell one thing to Mr. Nara-
yanasamy who has been proclaiming that 
industrialisation is taking place in a big way. 
The Department related Standing Committee 
on the, Ministry of Industries has observed 
that till 1994 nothing better has happened as a 
result of new economic policy. I don't think 
anything miraculous would have   happened 
in the few months. 

SHRI V. NARAYANASAMY: I said that 
industrial growth has been to the tune of 7.8 
per cent. This is a fact. 

SHRI J. S. RAJU: Mr. Narayanasamy is 
speaking about statistics, but I am speaking 
about the realities (interruption I feel that Mr. 
Narayanasamy is trying to say that the 
observations of the Standing Committee are 
wrong. If it is so, you can abolish this 
Committee system. Why have these 
Committees of all? (Interruption) ... 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Raju, your party hes 



 

only sixteen minutes. Please don't indulge, in 
this kind of argument. You come to the point 
and express your views on the subject. 

SHRI J. S. RAJU: Thank you, Madam, I am 
only saying that never before industrial growth 
stagnated continuously for three years. This is 
what the report of the Committee says- But the 
Prime Minister and the Finance Minister have 
been saying time and again that as a result of 
new economic policy, there will be enormous 
industrial growth and employment generation. I 
don't now when this will happen? 

Madam, lots of promises are made for helping 
our farmers. The Agriculture Minister Mr. 
Balram Jakar speaks of lofty policies for the 
betterment of farmers. But what is the real 
situation? Nothing noteworthy has been done to 
export agricultural products. Because of this, 
farmers don't get the right price for their 
produce. The Government should take steps to 
see that farmers are not exploited by middlemen 
while selling their produce. 

I have a few words about Tamilnadu. We 
have been demanding for setting up a bench of 
Madras High Court at Madurai. The 
Tamilnadu Government had recommended the 
matter to the centre during the time of Mrs. 
Indira Gandhi. The Jaswant Singh 
Commission was set up in 1983, to look into 
the matter and the Commission submitted a 
favourable report in 1985. But nothing has 
happened so far. The building constructed for 
this purpose at a cost of Rs. 36 lakhs of 
Madurai is lying vacant. People of southern 
districts have to travel several hundred 
kilometres to Madras to seek justice. I fail to 
understand why the centre is reluctant to set 
up a bench there. I appeal to the Government 
to respect the sentiments of the people and 
take steps to set up a bench of Madras High 
Court at Madurai soon. 

The Government announces many a 
scheme for SC/ST people. But the funds    
earmarked   for    them    do    not 

reach them through the banks. That is why 
NFSDC was set up in 1989 for this exclusive 
purpose. But only Rs. 150 crores was 
allocated for the Purpose. This fund is not 
sufficient to meet the requirement of even a 
small fraction of SC/ST population. Now the 
Finance Minister has allocated Rs. 500 crores 
and said that the fund would be disbursed 
through NABARD. I don't know what the 
Finance Minister had in mind while doing 
this. I request the Government to entrust this 
task to NFSDC which is meant 'for that 
purpose. I also appeal to the Government to 
provide Rs. 1000 crore to NFSDC as capital. 

Madam, the hon'ble Prime Minister has 
gone on record saying that only if the same 
party rules at the centre and state, the state can 
prosper. This comes from no less a person 
than the Prime Minister of the country. I wish 
to ask whether this is federalism? Whether this 
is multi-party democracy? He is known as a 
stalwart in politics, a very senior leader and 
one who can save his chair at all times. He 
says that people should vote for his party both, 
at the centre and the state and then alone the 
state can progress. If this is the kind of think-
ing, you can ask all other parties to wind up 
and go in for single-party system. This is 
because the Congress people have certain 
basic misgivings. They always talk of one 
country and one language. They fail to under-
stand that there can be unity only when you 
stop imposing your "one language" formula. 
Your only intension is to impose Hindi on 
non-Hindi speaking people. That is why our 
revered leader Dr. Anna pleaded for a 
autonomous Government at the, state and 
federation of states at the centre. You should 
undersand that language cannot be imposed on 
unwilling people. I am a good orator in Tamil 
and I keep addressing a number of meetings in 
Tamilnadu. Here we cannot express our 
feelings 
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freely, nor can we understand the entire 
proceedings because it is mostly in Hindi. 
Here you speak of three language formula. 
You want us to study Hindi and English in 
addition to our mother tongue. But if you go to 
the Government Offices here, you will find 
most officials speaking Hindi alone. Why this 
double standard? You say English is a foreign 
language. Yes, it is. And of course, Hindi too 
is a foreign language to us. Hon'ble BJP 
Members are here. The BJP Government in 
Delhi recently issued an order saying Hindi 
will be used in all official work. I don't know 
how this party is thinking of ruling India by 
imposing Hindi. I wish to tell you that unless 
you remove the idea of imposing Hindi from 
your mind, you cannot save this country. 

The Hon'ble President has promised 
panchayat elections by June. I don't know 
whether he was referring to the coming June 
or 1996 June. Because, in Tamilnadu where 
there is said to be a "life-term" Chief 
Minister, there is no hope of Panchayat 
elections in the near future. Even Co-
operative societies have been superseded. 

SHRI S. MUTHUMANI: I think the Hon'ble 
Member is not aware of the fact. Our Hon'ble 
Chief Minister has already said that all steps 
are being taken for holding elections. (Inter-
ruption) ... There has been no democratically 
elected Government in Jammu and Kashmir 
lor the last many years. Congress Government 
has been dragging its feet on election there.  
(Interruptions). . 

4   P.M, 
SHRI J. S. RAJU: Madam, I want to remind 

the Hon'ble Member of one thing Ekirmg 
M.G.R.'s rule elections were hold for 
Panchayats but the term of Panchayats was 
reduced to three years. But when D.M.K, 
came back to power, it restored the term to 
five years. Because believe in democracy and 
the slogan "power to people" and so we did 
that. But it is 

AIADMK which superseded the duly elected 
Co-operative societies in the state.   
(Interruptions). 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): No, no, this can't go on like 
this. Please don't interrupt. Mr. Raju, please 
go ahead. 

SHRI J. S. RAJU: Madam, I don't want to 
waste my time in arguments. 

I wish to make an important point. The 
National Development Council gave all 
powers to the Prime Minister to protect the 
Babri Masjid at Ayodhya. But Narasimha Rao 
Government was a mute witness to the brutal 
demolition of the masjid. Even now the centre 
is not clear about Ayodhya. Whether you are 
going to build a mosque there, or a temple or 
both? Why don't you come out clearly? Mr. V. 
P. Singh sacrificed power for the sake of 
principle. But now we have a Prime Minister 
who can sacrifice principles for the sake of 
power. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Raju, your time is over.    
Please conclude. 

SHRI J. S. RAJU: Yes, Madam. I am just 
concluding. 

On the 14th of January this year, the 
Governor of Tamilnadu was asked a question 
by the press as to whether he was aware of the 
charges of large scale corruption by AIADMK 
Government (Interruption). 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): No, this is not fair- Please 
allow him to conclude his speech. 

SHRI J. S. RAJU: Madam, responding to 
this the Governor said that every day people 
talk about this only. But it is for the concerned 
officials and the centre to take note of it. 
Asked whether he received any complaint on 
the matter, he replied in the affirmative and 
added that he has 
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been forwarding all such complaints to the 
centre without making any comment on it. 
The Governor further said that it is for the 
centre to take action on the matter. With these 
words I conclude. 

Twelve    months     ended    July       1994. 
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There is no difference between micro chips 
and potato chips of Transna-tionals. 
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'Unused cornmiued foreign logins   of 
Rs.  75,000 crores" 

SHRI JAGESH DESAI: It is not only 
the Central Government, but also the 
State Governments. 

SHRI CHATURANAN MISHRA: 
Whoever it may be. A loan is a foreign 
loan. India is being mortgaged. Why not 
protest? (Interruptions) I have never 
mentioned you alone. I as'xed why this is 
being done. This is the central point. 
What is happening? Why is it happening? 
On the one hand Rs. 75,000 crores of 
foreign loan 

 

is lying idle and we are paying com-
mitment charges. Again, you are taking 
loan! The second point is, the 
Government is so much inefficient, due 
to delays cost escalation is on a very 
large scale. Rs. 70,000 crores every year 
are being wasted on this account. Who is 
responsible for this? Ordinary citizens? 
Or anybody sitting here in the ruling 
party? Whoever it may be, it is a national 
loss and national wastage. We cannot 
tolerate it and that Ts why we are going 
against it. 
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In such a voice I have 
heard you for the first time. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARADE): Please try to wind up. 
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THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE)-. Dr. M. Alam, there is hardly 
any time for your party.   Only ten minutes are 
there. 

DR. M. ARAM (Nominated): Madam 
Chairperson, I am grateful to you for giving 
me this opportunity to speak particularly 
because I happen to be. a Member nominated 
by the President of India. The President's 
Address, Madam, portrays a picture of 
optimism tempered by realism. The Address is 
panaromic, comprehensive and holistic in 
character. The Address gives the positive 
features of the national scenario and also the 
various steps being taken by the Government 
to take the country forward on the path of 
peace and all-round development. This year, 
1995, is an important year for us, Indians, for 
the country as a whole, because this year 
happens to be the 125th Birth Annver-sary of 
Mahatma Gandhi, the Father of the Nation. In 
this connection, the reversed Rashtrapatiji has 
made a reference in his Address to the High 
Powered Committee, presided over by the 
Prime Minister, which has come out with 
some important economic plans to conserve 
the 125th Birth Anniversary of Mahatma 
Gandhi. This Committee has come out with a 
plan, with an action plan, to revitalise the 
khadi and village industries programme to 
create two million additional jobs. In the 
current year's Budget, Rs. 1,000 crores have 
been earmarked for this purpose. 

More importantly, the President has also 
referred to the programme under which 
intensive development would be launched in 
125 blocks in the country in order to really 
achieve our national goals, i.e., full employ-
ment, employment for all, education for all 
and health for all. If these 125 blocks- in- the -
country can achieve these national goals by 
October 2 this year —. if that is impossible, at 
least, next year—they would become pace-
setters for the 5,239 blocks in the country 

Madam, the struggle against poverty cannot 
be waged successfully only by official efforts; 
it cannot be waged only by the Government. It 
would have to be a joint struggle, a joint 
struggle involving the Central Government, 
the State Governments, voluntary 
organisations, scientific institutions, 
universities and schools, religious bodies, 
financial institutions and, above all, • the 
Panchayati Raj institutions. 

Madam, this august House and the other 
House unanimously adopted the Constitution 
(Seventy-third) Amendment Bill in this 
regard. The flowering of the Panchayati Rai 
institutions around the country would be a 
fitting tribute to the memory of the Father of 
the Nation. The President has, very rightly, 
referred to the question of resources. The 
President has referred to the fact that. Rs. 
7,010 crores have been earmarked for the anti-
poverty programmes, the highest ever in our 
planning history. The President has also 
referred to the fact that unless the Panchayats 
are given adequate finance, they would not be 
able to fulfil the higher expectations of the 
people. I quote from the President's Address: 
"In order to fulfil the' higher expectations of 
the peonle, the Panchayats must be 
empowered with financial and administrative 
delegation". 

The Tenth Finance Commission has 
earmarked    an ad hoc provision    of 
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Rs. 4,380.93 crores for the Panchayats in all 
the States of the country for the period 1995-
2000. But this is not adequate. This is only an 
ad hoc provision- The Ministry of Rural 
Development proposed to the Tenth Finance 
Commission that a sum of Rs. 7,500 crores 
should be earmarked for the Panchayats. The 
Centrally-sponsored schemes like the Jawahar 
Rozgar Yojana are there. The funds for them 
should be channelled through the Panchayati 
Raj institutions . 

The most encouraging, most creative and 
most inspiring part of the story is this We are 
all depressed by some of the features, 
negative features, of the national situation. 
But r have gone around some parts of the 
country. There are villages, there are pockets, 
there are bright spots, mere are success 
stories, at the micro level- where some of our 
goals have been achieved. For example, the 
population growth rate has been brought 
down. I have worked in the Gandhigram 
University. In the villages there, the 
population growth rate has been brought 
down. The population growth rate has teen 
brought down to zero, to one per cent, 
whereas the national average is 2.1 per cent. 

Now the question is: When we have this 
micro success, how are we to bring about a 
macro- success, a macro transformation? 
Here, one of the most revolutionary 
features—one can use the word 
'revolutionary'—is that one-third positions in 
the Panchayati Raj institutions are reserved 
for women, not only as Panchayat Members, 
but also as Panchayat Chairpersons. This is an 
improvement which has been made through 
this legislation so that around the country, we 
will have as many as one million, i.e. ten 
lakhs, women who, as Panchayat leaders, 
would be running the local bodies. This 
emergence of women power, this emergence 
of stree shakti at the jrassroots level, I do 
believe, is     a 

most encouraging development in the country 
and they will take care of many of the 
problems which assail our minds and thoughts 
and we are worried abour. 

Just a few days ago, in the capital, Delhi, 
there was a national conference on Women 
and Panchayat Raj. Now, our hon. Deputy 
Chairperson inaugurated the conference and 
the distinguished Secretary-General of Rajya 
Sabha was also there. The women there asked 
the question, why only 33 per cent, why not 
50 per cent, women being 50 per cent? 
Generally it was agreed, yes, it should be 50 
per cent but, finally, when I saw the resolu-
tions, they had gone beyond that. They were 
so impressed by our Deputy Chairperson and 
our Secretary-General that they have said, in 
the Rajya Sabha there should be 100 per cent 
women. Now, this is a dangerous proposition. 
But then, the enthusiasm was such that when 
women come up—may I say? — They come 
up very fast. 

I can tell you, as a Vice-Chancellor I had to 
work under five women bosses—would you 
believee that? My immediate superior, the 
Chancellor was Dr. Soundaram Ramchandran, 
a distinguished women leader and former 
Union Minister. And since Gandhigram was a 
deemed University, I had to work under the 
Chairperson of the University Grants 
Commission, Dr. Maclhuriben Shah, at that 
time. Since my University was a Central 
University, I had to work under the Education 
Minister ol the Central Government, who was 
Mrs. Sheila Kaul at that time. And very 
important decisions and files had to go to the 
Prime Minister, because mine was a Central 
University, and Mrs. Indira Gandhi was the 
Prime Minister at that time. Add to these four 
women bosses the "Home Minister", my wife 
at home, who certainly guides. So I had to 
work under five women bosses! When I 
mentioned this in the Commonwealth 
Universities Association, everybody had a big 
laugh. 



 

SHRI SATYA PRAKASH MALAVIYA 
(Uttar Pradesh): Now you are speaking when 
a lady is in the chair! 

DR. M. ARAM: Now, here also we have a 
lady Vice-Chairperson. So, when women 
come up, they come up very fast. But in the 
Panchayat Raj institutions they are going to 
make a difference and I am sure a better era is 
awaiting us. 

Madam Vice-Chairperson, the President's 
Address also refers to a very important 
proposal, which I heartedly support. The 
President has said that the time is ripe right 
now for a fourth special session on 
disarmament to be convened by the United 
Nations. The first special session on 
disarmament was convened in 1978, the 
second in 1982 and the third in 1988. All these 
three special sessions on disarmament in the 
United Nations made substantial contributions 
to advances in the field of disarmament. The 
time is ripe right now to have a fourth special 
session. This is the 50th year of the United 
Nations and, as I said earlier, the 125th birth 
anniversary of Mahatma Gandhi and, 
therefore, I heartily endorse it and I hope the 
Ministry of External Affairs will pursue this 
proposal for a fourth special session on 
disarmament because India has always been—
right from Mahatma Gandhi, Jawaharlal 
Nehru and Rajiv Gandhi—for disarmament 
and we have always been fighting and strug-
gling fora non-violent and nuclear-weapoi-
'iree world by 2000 A.D. This year, Jeing the 
United Nations 50th anniversary, as I said, is 
also the UNESCO's 50th anniversary, and the 
UNESCO has declared this year as the 
International Year of Tolerance as a tribute to 
Mahatma Gandhi. Therefore, India should 
continue to go in the path of non-violence and 
disarmament towards a non-violent world and 
not produce atom bombs. India should pursue 
this vision of a nonviolent and nuclear-
weapon-free world.    Finally,  Madam  Vice-
Chair- 

man, our revered Prime Minister, presiding 
over the National Committee on Mahatma 
Gandhi's 125th Anniversary, made a profound 
observation. Our Prime Minister is a thinker. 
He said: "What do you see around the world? 
You see a crisis in the system. The system 
around the world is in crisis. We also witness 
the same systemic crisis in our country." So, 
these are difficult times for the world and for 
the country. So, we have to bring about 
democratically, non-violently and peacefully a 
Radical restructuring of the system, be it at 
the global level or at the national level or at 
the State level or at the local level. India has 
to lead the world in the restructuring of this 
system. I am sure, if all of us work together, 
we can take this great country forward. 

Thank you very much for this opportunity. 

*SHRI S. MADHAVAN (Tamil Nadu): 
Madam, Vice-Chairperson, I rise to present 
my views on the motion of thanks on the 
President's address. It was said from the Con-
gress side that Panchayat elections have not 
been held in Tamilnadu. It was indeed Mr. M. 
G. R. who held elections to Panchayats that 
were not hold "cor long before his taking over 
as the Chief Minister Even the present Chief 
Minister of Tamilnadu wanted to hold 
Panchayat elections on assuring the office. 
But unfortunately, the Cauvery water dispute 
took a different turn and many Tamils were 
killed and their properties looted. Because of 
this unleashing of terror on Tamils in the 
neighbouring state and the emotional 
turbulence of Tamils in Tamil nadu over the 
matter, the Panchayat elections were 
postponed. It was after this that the Panchayati 
Raj Bill was passed. I wish to point out that 
the AIADMK Government, in  actuality, was 
preparing  to hold 

*English translation of the original speech 
delivered in Tamil. 
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Panchayat election much before this Bill was 
passed. The Panchayati Rai Bill, a brain-child 
of Mr. Rajiv Gandhi, aims at making 
Panchayat elections mandatory after every 
five years so that Panchayat bodies don't 
become the victims in the political game 
between the ruling and opposition parties. 
Tamilnadu Government never opposed the 
sanctity of Panchayat elections, devolution of 
powers and reservation to women, SC/ST and 
the backward classes. We are in favour of all 
this. 

Madam, Tamilnadu Government only 
opposes indirect election to any level of 
Panchayat bodies. Because such indirectly 
elected body will not be representative in 
character. So, we went that direct election 
should be held for all the Panchayat bodies. 
We"oppose indirect election to the district 
level bodies.    These    district boards were 
superseded with the spirited efforts of late 
Mr. Kamraj. The Congress people who  take    
his name very often during election, want to 
undo what he   had   done. This is what we 
oppose. 

The address of the Hon'ble President says 
that strict vigil is maintained on the 
international borders and the coastlines. But 
the facts are to the contrary. Border vigilance 
has failed- Even national security is in danger. 
Southern coast has become the haven for 
smugglers, drug trafflcers and terrorists. The 
movement of Pakistan's ISI activists . has 
increased. International smugglers are 
operating through the southern const. Central 
Government officials have confirmed these 
facts. A Central Government official has said, 
I quote. 

The southern coast has become 
vulnerable to drug smuggling- Sri-Iankan 
authorities have voiced their concern over 
the drug traffic^ king from India. Drugs 
originating from Pakistan.    Afghanistan     
and 

Iran are brought to Indian cities find 
smuggled into Srilanka, Southern coast is 
fast emerging as a gateway for smuggling 
of heroin, opium and ganja into Srilanka. 
The foreign smugglers have local 
financiers, middlemen and carriers. 

This is what the official had to say. 

Madam, the address mentions that care is 
taken to protect humanrights and that National 
Humanrights Commission has been set up for 
the purpose. But it is my duty to point out 
what the Amnesty International had to say 
about the humanrights situation in India. It 
has said that humanrights are being violated in 
India. I wish to quote what our National 
Humanrights Commission has to say. 

Appeal to law makers 

The Terrorist and distruptive Activities 
(Prevention) Act, of 1987 has freely applied 
to situations not contemplated by the Act. 

TADA is indeed, draconian in effect and 
character and h,as been looted down upon 
as incompatible with our cultural traditions, 
legal history and treaty obligations. 

Provisions of the Act have yielded to 
abuse. The Act has been misused over the 
years and thou sands of innocent people 
have been roped into languish in jails. They 
could have been dealt with under other 
laws. 

Police have found TADA a convenient 
legal process to silence opposition and that 
it has been frequently abused Tor political 
considerations . 

Bring    an end to this draconion 
legislation. 

The plea that without this special law the 
integrity of our mother 
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land would be in jeopardy is a stand 
without merit. 

It is a black law. The Act operates 
unjustly and has as its very base a 
foundation of injustice. 

The Commission is finding it difficult to 
maintain human rights because of  this 
draconian law. 

This is what our Humanrights Commission 
had to say. 

The Hon'ble President has expressed 
concern over the price rise of essential 
commodities. I can assertively say that the 
centre has miserably failed to check price rise. 
The new economic policy and the opening to 
flood gates to multinationals has resulted in 
inflation, price rise and shortage of 
commodities at home. The principles of self-
reliant economy, protection to indigenous 
goods and safety against foreign trade 
invasion pursued by_ Pt. Jawaharlal Nehru 
have been thrown    to 
the winds. The Finance Minister was happy to 
export coffee seeds for earnings foreign 
exchange. The coffee barons exploited the 
situation and made quick money. But our own 
people, particularly the people of the south 
suffered because the   price 
of coffee powder went up by 300 per cent. 
Even my esteemed friend Mr. Vayalar Ravi 
would have felt the pinch. 

So also the Centre allowed export of cotton 
and cotton yarn and that led to 100 percent 
increase in the price of cotton yarn in India. 
The weavers, particularly handlooms weavers, 
have suffered a lot on account of this. Many 
weavers and their family members have died 
of starvation. Only the middlemen and the. 
traders roaped a rich harvest because of your 
policy. The National Congress fought for the 
rights of weavers.    But today's Congress   has 

trampled upon the rights of weavers leaving 
them in the lurch". The entry of multi-
nationals into Ind a has jeopardised our 
economy. The flow of money from foreign 
agencies has lead to even mounting inflation, 
I quote; 

Inflation because of tee invastions on of 
Foreign Capital 

Foreign institutional investors Port folio 
investments had been contributing to the 
inflationary pressure on the economy. 
FICCI's study report reveals that the period 
witnessing higher Fill's inflows led to 
higher rate of inflation while the period 
recording lower 'Firs inflows led to fall in 
inflation rite. 

This proved that the future indian 
economy will be controlled by foreign 
investors. 

Hon'ble P.M. conceded to review the 
flow FIPs inflows if that contributed to 
inflationary pressures. 

This is what the centre has done through 
the so-called liberalisation. 

Madam, Tamilnadu has been demanding the 
execution of Sethusamudram Project. From 
the year 1956 the centre appointed several 
committees to look into the issue and each 
committee recomemeded the project. Yet the 
centre doss not have the heart to sanction 
SethsusamutJbiram. Project- This is a project 
that will be helpful m safeguarding nationa:. 
interest: and increasing international trace be-
sides improving the feconomy of southern 
districts, including the district of the Hon'ble 
Ministe Mr, Arunachalam. This project might 
cause some revenue loss to Srilanka, but it 
will certainly help India progress. The Central 
Minister in a reply sent to me cited reiourcea 
crunch as the reason. Wren it comee to    
helping   Tamilnadu    th* 
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Centre has one or other problem. I appeal to 
the centre to clear the project and expedite 
execution. 

In Salem and Kanjcmalai area of 
Tamilnadu, there is lot of iron ore deposit.' 
For the last 40 years, from the time of Mr. 
Kamaraj, we have been demanding for a stotl 
plant in the area. It was Mrs. Indira Giindh: 
who had sot up a stain ess steel plant at 
Salem. At that time I was the Industries Min-
istries Minister there. People of TaznilnadJ 
shall remain grateful to her for this. the 
Secretary Steel has said during his recent visit 
to Tamioiadu that 60 percent steel could be 
obtained from the iron ore available there and 
that a Rs. 2000-crore Integrated Steel Plant 
need to be set up for the purpose. There is 7 5 
crore tonns of iron ore reserve in this area. I 
thing Honeble Minister Mr. Arunachalam will 
book into this. I say so because, when I asked 
a question about it, the concerned Minister 
said that there is no such project under 
consideration. The Secretary says it is viable 
but the Minister says there is no scheme. I 
request the Govt, to consider this long 
pending demand of Tamilnadu and set up an 
integrated steel plant at Salem. 

As regards energy in Tamilnadu, all tie 
viable hydroelsctris projects have been 
completed because they were pursued in right 
earnest by Mr. K. Kamraj. For future energy 
requirement we have to bank on only atomic 
energy. We can also go in for coal or gas 
based powr generation. But the National 
Thermal Corporation cfoncentratts only in 
north India. No new project is coning up in 
tie sorth. This Corporation lias 10 coal based 
and 5 gas based gherraal power plants in the 
country. But not a single Plant is in the south. 
This corporation has so far invested Rs 
19,756.79 crores and has 14,663 M.W. capa-
city. In all it generates 76.5 crore unit of 
electricity. But Tamilnadu has not got a 
single   plant.    Even 

the National Hydroelectric Corporation has 
not given any project to Tamilnadu. 

The Koodankulam Atomic Power Plant that 
has been envisaged to provide power to the 
southern districts has been pending from 
1988. From 1991 I have been mentioning in 
the House as to how two atomic power plants 
of 100 M.W. capacity have not been 
completed.. I have been asking for it ever 
since I became Member of this august House. 
Even Congress Party had cast its votes to send 
me here. So I demanded on behalf of the 
Congress Party. But nothing happened. Our 
own atomic experts have said that two atomic 
power plants? of 500 MW. each can be set up. 
I can understand the fall of USSR was the 
major reason. But the fact 1B, the matter was 
not pursued further. It is said that even France 
came forward to render assistance but no one 
knows what happened later. I too have been 
getting only routine reply itrom the 
Government. I request Mr- Arunachalam to 
look into the matter. Because, even when our 
Prime Minister had been to Russia, the matter 
of Koodankulam atomic plant i6 said to have 
been just referred to. So far the centre has 
spent Rs. 5.3 Crores and the Government of 
Tamilnadu is extending full cooperation. So, I 
request the Government to take steps to 
complete the project eoon. 

There is also a scheme for setting up 300 
ton capacity sarconium sponge manufacturing 
plant and a 1000 ton capacity titanium sponge 
manufacturing plant in Nellai district. This 
has been pending from 1991. I appeal to the 
Government to execute these projects. 

I am happy about the keen inter-est shown 
by the Petroleum Minister in exploring the oil 
and gas reserves in the Cauvery basin. These 
precious petroleum reserves stretches to an 
area of 25,000 Sq. Kms.    on 
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shore and 23,000 Sq. Kms. off shore. There is 
huge hydrocarbon deposit in this area. In all, 
it is estimated that 54-crore tons of petroleum 
pro-duets are available in the Cauvery basin. 
Steps should be taken to expedite exploration 
of these reserves. I urge upon the Government 
to set. up a fertilizer industry in this region 
making use of the oil and gas- The setting up 
of LPG bottling unit at Trichy should also be 
expedited. 

There is a long pending demand 
for harnessing the surplus water o'i 
west-flowing rivers in Kerala for use 
in the southern districts of Tamil 
nadu where there is shortage of 
water. Tamilnadu Government has 
been pressing fpr linking of Pamba, 
Achari koil and Vaigai rivers for this 
purfwse. National Water Commis 
sion, atfter examining the scheme, has 
reported that 665 crore cubic metre 
surplus water can be harnessed and 
diverted to Vaigai delta in Tamilnadu 
for irrigating over 1 lakh hectare 
land.' It is estimated to cost Rs. 668 
crore. But unfortunately, without 
taking any action on the matter, 
the centre has passed the buck to 
both the State Governments, asking 
them to find a solution. This is a 
problem of southern districts to 
which Mr. Arunachalam belongs to. 
So I hope Mr. Vayalar Ravi won't 
oppose this.  

Madam, on assuming -the office of the. Chief     
Minister,     our    beloved leader     Dr.    
Anna     renamed     the erstwhile Madras State  
as       Tamil Nadu.       We  are thankful to  
Mrs. Indira Gandhi who     accepted     it- Bmt   
our demand to  rename Madras High Court as 
Tamil     Nadu    High Court for the last 28 
years has not been  accepted  so far.   Mysore 
High Court has been renamed   Karnataka 
High Court so also the- High Courts of   
Gujarat, Kerala Andhra Pradesh, Madhya 
Pradeeh, Orissa, Punjab and Rajasthan   have   
been    named after 

after their respective states. While 12 High 
Courts have been named after their states, 
one wonders why the demand of Tamilnadu 
is not being accepted? Does it mean that the 
centre treats Tamils as second class citizens? 

Since 1968, there has been another 
demand for setting up of a Bench of 
Madraa High Court at Madurai. The 
Centre says that the judges of Mad 
ras High Court do not accept the 
proposal. The late Chief Minister 
Mi-. M.G.R. wrote a letter to the 
centre in 1980 explaining the neces 
sity of setting up a Bench of 
Madurai, rejecting the etand taken 
by the judges. Then the centre app 
ointed Jaswant Singh Commission 
and the Commission submitted a re 
port in 1985 favouring setting up 
of a Bench at Madurai Yet even the 
centre has been silent for th last 10 
years. I hope the Government will 
take accept this proposal and bring 
suitable ligislation during the current 
5 P.M.  

session itself. Then alone the 
striking lawyers of Tamilnadu will 
withdraw their strike. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Madhavan Please wind 
up. 

SHRI S. MADHAVAN: It seems the centre 
is not. concerned over the problems of the 
Srilankan Tamils in Tamilnadu who had to 
flee Srilanka due to ethnic conflicts. The 
ongoing civil war in Srilanka has its echo in 
Tamilnadu and the Tamilnadu Government 
has to spend crores of rupees to face these 
problems. Tamilnadu Government hag been 
pleading with the centre from 1993 to send 
back the Srilankan Tamils who have been 
detained here against their wish. The Chief 
Minister of Tamilnadu .has expressed regret 
over the indifferent attitude of the centre. 
Another demand of the Tamilnadu 
Government for .financial assistance to  
modernise the. police  force     for 
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effectively dealing with the well armed 
liberation Tigers has been ignored by the 
centre. Even the request to waive customs 
duty for importing modern weaponry for 
Tamilnadu police has not been agreed to. 
Centre has also rejected the demand to keep 
foreigners in custody when they indulge in 
unlawful activities. Tamilnadu Government 
has complained that "the centre has not given 
permission even to take certain persons under 
police custody for their illegal activities. It is 
well known that liberation Tigers are a well 
trained and well equipped tforce fighting for 
the liberation of Tamil Elam. But the centre 
has not been serious in finding a solution to 
the problem faced by Tamilnadu as a 
consequence of   this. 

Madam, the Srilankan Navy has been 
attacking and killing Tamilnadu fishermen 
continuously. Last year, •while answering to 
the debates on the Motion of Thanks on the 
"President's Address, the Prime Minister 
promised to hold talks with the Members of 
Parliament from Tamilnadu on the matter. 
But that never happened. 

The 1974 Kachatheva Agreement protects 
the traditional fishing rights of our fishermen 
even in Srilankan waters. But our own Navy 
and Coast Guard Officials warn our fisher-
men against fishing near "Srilankan waters. 
The views expressed by the External Affairs 
Minister on the matter recently in this House 
were shocking and surprising. He alleged that 
LTTE cadres are attacking our fishermen in 
the disguise of Srilankan Navy. He also 
parroted the Srilankan Government version 
that the Tamilnadu Government hag been ar- 

resting Srilankan fishermen besides seizing 
their boats- There can't be more cruel a joke 
than this. In this connection, I wish to refer to 
the answer given by the External Affairs 
Minister on 21-12-94 in reply to my question. 
He then said that the centre has received 
information that Srilankan Navy attacked and 
killed our fishermen besides destroying their 
nets and boats. From July 1991 our fishermen 
were fired upon and killed by Srilankan Navy 
9 times. On 26th June, 1991 our fishing boats 
were destroyed and our fishermen were fired 
upon. These incidents were accepted by the 
centre on the floor of this House. Without 
realising these brutal incidents, our External 
Affairs Minister was rubbing salt on the 
wound by unnecessarily blaming Tamil Nadu 
Govemment. They forget that Tamilnadu 
always came to the rescue of Congress. 

Those in power at the centre fail to 
understand the sentiments and the simmering 
discontent in Tamilnadu with regard to 
imposiron of Hindi. No one opposes to 
learning Hindi as a language. We only oppose 
Hindi imperialism and its domination as the 
official language of the Union. Three-
language formula is said to be a solution for 
the language issue. This formula provides for 
studying Hindi and English in addition to the 
lanuage off the State. However, in Hindi 
speaking states, students study Hindi alone 
and join Government service. So in these 
states it will remain 'our language' forirria 
Since Mr Panaji wry. a great visionary he 
forespw it and that is why be sfutly opposed 
Hindi alone being the officii! language. He 
assertively said that Pt. JawariprTal Nehru's 
assurance ior the continuance of English as 
the associate link languaee should be 
enshrined in the Constitution. Realisms the 
difficulties in studying three different s^rWs' 
for three languages, the former Union Finance   
Minister 
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Mr. C. Subramanyam made an appeal for 
teaching Hindi in Roman script. That 
suggestion was also rejected by the centre 
(Interruptions)  

The Minimum thing that the centre can do 
is to conduct all the official works in all the 
Central Government offices in Tamilnadu 
only in Tamil. The People of Tamilnadu want 
the promise of Pt. Nehru to be enshrined in 
the Constitution. 

The simmering against imposition of Hindi 
has not died down in Tamilnadu. It is boiling 
deep inside the minds of. the people. It can 
explode like vulcano any time. I warn this 
Government to take necessary steps 
immediately to save the situation. 

As I conclude, I hope the Prime Minister 
will respond to the sentiments and the long 
pending demands of the people of Tamilnadu 
in his reply. 

 
I am not objecting to you. (Interruptions) . 

SHRI V. NARAYANASAMY: Have some 
tolerance. (Interruptions) Nobody is imposing 
foreign language-But Shri Shankar Dayal 
Singh is imposing Hindi on the non-Hindi 
speakin? States. (Interruptions)- For the 
official language, there is a Committee of 
Parliament. Why is there no Committee for 
some other language? (Interruptions). Does 
this not amount to imposing Hindi? (In-
terruptions). We know how to defend 
ourselves.   (Interruptions). 

SHRl S. MUTHU MANI: We are not 
against any language. (Interruptions). But, we 
want to protect our own language. 
(Interruptions) Hindi, may not be the only 
language of India.  (Interruptions). 

SHRI S.   MUTHU  MANI:  We     are not 
against any language. 
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SHRI G. G. SWELL: Madani, because of 
the paucity of time, I would refier only to one 
'aspect of the President's Address- The 
President, in his Address, has been pleased to 
say that in the conduct of international 
relations, we can view the past year with 
satisfaction-   With all respect to 
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the President, I think this is the joke of the 
year. I hope the Ministers sitting here unders 
and what I am saying. What the President has 
stated, I repeat, is the joke of the year. The 
image of India in the international arena has 
never been so poor. The handling.. .(Interrup-
tions) ... 

Madam, there is only one Cabinet Minister 
in this House and he too is busy making a 
speech. He can as well make a speech on my 
behalf. There was so much of noise in the 
House because no Cabinet Minister was here. 

SHRI VAYALAR RAVI: Madam, what is 
this? The Minister has just gone out. 

SHRI G. G. SWELL: He was busy 
speaking to others-. .(Interruptions). 

SHRI SATYA PRAKASH MALAVIYA: 
There are many Cabinet Ministers.    One 
should have been here; 

SHRI VAYALAR RAVI: The Minister is 
here. He could just have gone to the toilet- 
They cannot say like this. There should be a 
limit for anything. 

SHRI SATYA PRAKASH MALAVIYA: 
Mr. Ravi says that the Minister has gone to 
the toilet. It is all right. I do agree with him. 
At the same time, I want to point cut that 
there 20 Cabinet Ministers. One of them could 
have been in the House. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Some Ministers are busy in 
the meeting. 

DR. BIPLAB DASGUPTA (West-Bengal): 
Madam Vice-Chairman, I have to make a 
small request to you. 

THE1        VICE-CHAIRMAN     MISS 
SAROJ KHAPARDE):    No more   requests, 
please. 

SHRIMATI MARGARET ALVA: 
Madam, Mr. Pranab Mukherjee is abroad 
attending the Non-aligned Meeting in 
Bandung. There is only one Cabinet Minister 
and he went out for five minutes.. 
(Interruptions)  

AN HON. MEMBER: Anyay, now he is 
here.. .(Interruptions). 

 
THE VICE-CHAIRMAN (MISS SAROJ 

KHAPARDE): Yes, Mr. Swell, please speak. 

SHRI G. G. SWELL: Madam, I started by 
saying that the President has said in his 
Address here that the conduct of international 
relations can be viewed, with satisfaction. I 
am saying, with all respect to the President, 
that this is the joke of the year-The image of 
India in the international arena has never been 
poorer, the handlinj of our international re-
lations has never been more inest and the 
progress report of our achievements has never 
been poorer than what is has been in the last 
four Fear*. 

 

DR.     BIPLAB     DASGUPTA:     You 
should not trivialise the issue. 



43?       Motion of thank& [ 27 APRIL 1995 ] on the President        438 
Address 

In the first place, Madam, we didnot have a 
'.full-time functioning. Minister of 
Parliamentary Affairs , • (Interruptions).. .Of 
Foreign Affairs. (Interruptions). I am sorry. I 
am so much obsessed with Margaret Alva 
that when she is here I forget the Foreign 
Affairs and talk about Parliamentary Affairs. 

SHRIMATl MARGARET ALVA: Great 
compliment! 

SHRI G. G. SWELL: I am saying that in 
the first place India did not have a fullfledged 
functioning Minister for Foreign Affairs. The 
world today, Madani, is a restless world. It is 
a world 'full of trouble, whether it" is Bosnia, 
whether it is Afghanistan,, whether it is 
Burma, whether it is Sri Lanka, whether it is 
Mexico or Checlienya. The world is 
witnessing important Foreign Ministers of 
their countries, whether it is Douglas Hurt or 
Warren Christopher or Kozirev shuttling 
arbund the world gallivanting, trying to make 
peace or to keep peace. 

Even in the matter of China, China has 
stood eyeball to eyeball with America over 
various issues. Whether it is the question of 
human rights or it is' the charge of America 
that China is plagiarining its Copyrights and 
its patents, they have stood eyeball to eyeball 
and it was the United States, the powerful 
United States of America that was the first to 
blink. This is the picture of the world. 

There was a time when the word of India 
stood out and stood forth in all the crises of 
the world. Whether it was the Korean 
peninsula or rtwas Katanga in Central Africa 
or'it was Indo-China, the image of India was 
ipreient, its word was powerful and its 
presence was felt. Where are we today. I ask 
you and I ask this Government: Where was 
your Foreign Minister in all these years and 
these 

months when the world has been undergoing 
a change? It is a troubled world. Where are 
you? Who knows who the Foreign Minister of 
India is? If this is the satisfaction that you 
derive from the handling of your foreign 
afairs, then I feel nothing but pity for you.   
This is number one. 

The second thing that I would like to say is 
that except for some ve.bal .satisfaction, petty 
little verbal victories over some resolutions, 
whether it is in the United Nations Human 
Rights Commission in Geneva wuere we sent 
hordes of Ministers getting; into each other's 
way in order to be in Geneva only for one day 
and we saw the spectacle of a new leader of 
the Indian delegation day after day—< you 
changed your leader from day to day except 
for those kinds of small verbal victories or in 
the United Nations Assembly or in the 
Organisation of Islamic Countries, where you 
take great pride that the Islamic countries 
have not endorsed Pakistan's stand, except for 
those small little verbal victories, I ask you, 
the Government, tell me, what victory you 
have achieved in the conduct of your foreign 
affairs that you say- that you can view it with 
satisfaction. 

On the ground-Madam, wehavelos't out 
politically and strategically to Pakistan; we 
have lost out to China; we have lost out 
everywhere. The security environment of 
India was never worse than it is today. Take 
the case of the emergence of a new force, i.e. 
the Taliban in Afghanistan. The new force, 
the Taliban went out from Pakistan in a caval-
cade of victory, into Afghanistan. It took 
province after province and today the Taliban 
is a force to be reckoned with in Afghanistan. 
It is standing on the outskirts of Kabul. It is 
engaged in fighting with the ramshackle 
Government in Afghanistan, and I think the 
time is not far when the Taliban will take over 
the whole 
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of Afghanistan- What is this Taliban? It 
emerged "trom the Madrases in Pakistan. It 
went out from there. Where did it get its arms, 
its tanks, its aircraft, its weapons? Whore did 
it get its expertise to be able to dislodge a 
powerful warlord like flekma-tiyar in 
Afghanistan? Where did it get it? The Taliban 
is nothing but a creation of Pakistan's Inter -
Services Intelligence, might be with a little 
addition of money and arms from other 
Islamic countries, might be with the help of 
the United States, may be via Pakistan. Now, 
whit has Pakistan achieved by this? it has 
achieved a victory and more than a victory it 
has achieved strategic depth. In any kind of 
war strategic depth is very important. The 
disadvantage of Pakistan vis-a-vis India, is 
that it is a small country. In case of an ail-but 
war, Pakistan can't destroy all the installations 
in India. But, we can destroy all the installa-
tions in Pakistan in one go. Having enlarged 
its presence in Afgh mistan, Pakistan has 
gained strategic depth. Pakistan has gained 
commercially, because through Afghanistan 
lies the route to the new and rich market of 
Central Asia. 

We welcomed the President of Iran here. I 
must say, I was very pleased with him. He 
was a winsom: personality. The way he came 
and greeted the Members of Parliament wa.s 
something very winsome. But, the fact 
remains, Madam, that Iran, at best, is an 
unreliable friend and, at worst, can be a 
slippery customer. You must remember that 
what is most important to Iran is not regional 
security sand solidarity. What is important to 
Iran is religion Islam, Islamic funda-
mentalism. I think, it is on record that Iran is, 
perhaps, the most fundamentalist, the most 
fanatical Islamic country in the world which 
lives by the phliosophy, "If you die for the 
causf      Islam,   if you die   for   the 

cause of Jehad over Kashmir"—and there 
have been times when Iran had been talking 
of Jehckd in Kashmir and it is on record — 
"he. gees straight to heaven where he will be 
waited with Hories, with open arms". This is 
what it is. How, if it comes to a crunch over 
Kashmir, do you think you can put your egis 
on Iran? 

You talk of having a gas pipeline from Iran 
to India throug Pakistan-Firstly, what is the 
guarantee that you will have the gas pipeline 
and what is the guarantee that Pakistan will 
not blow up yew gas pipeline? You talk of 
getting into the markets eft' the Central Asian 
countries through Port Bandar Abbas, in Iran. 
But, Pakistan has stolen the show over you by 
having the control of Afghanistan and the tie 
of similar religion, Pakistan lias stolen the 
march over us. We have lost out to Pakistan 
diplomatica ly and strategically . Is this your 
satisfat tion of the conduct of your in 
ernaiional relations? I ask you. There is 
another great neighbour of ours. Today there 
is a country which has the longest boundary 
with India on land and see together after 
China. You calculate it, and that is Buma, I he 
largest land-mass in the whole of South-East 
Asia, potentially the  ricbes country in the 
world in term; of mineral and natural 
resources- 

Your Defence Ministry, say 'your' Defence 
Ministry. This has been verified from the 
Defenci Ministiy. Many times I have tried to 
draw the attention of this Government to what 
is happening in Burma which is of great 
importance to us. I had put questions and 
these puny little Ministers knowing nothing, 
thi.k that they can come here in the House and 
say, "We have no information about what is 
happening there." But, this is what your 
Defence Ministry is saying, and I read out the 
paragraph for your benefit.   Here, it says—
please listen. 



441        Motion of thanks [ '27 APRIL. 1995] on the President        442 
Address 

Beijing — I hope they have   heard the name of 
Bejing — is engaged in building sortage road 
links from its border tonns to mail-heads and 
seaports of Myanmar.    Myanmar is the new 
name for Jurma.    It is helping to develop  theis 
ports.    China   has also teen rapiuly     
modernising    its armed fores and is equipping   
them with sophisticated aircraft, air-defence 
weapons, enhancing    its    blue-water 
capabilities.    I hope these Ministers sitting hers 
understand what is 'blue-water captailitijs'...   
(Interruptions). Then they have   to   go   to   
school again.   It is enhancing its blue-water 
capabilities.    Cnina    also continues to carry 
out   nuclear tests.    Burma today is comple ely 
under the control of China.    Your   Defence   
Ministry says,  they are building roads, high-
ways from the border of China to the rail-heads 
in Burma to the ports in the South of Burma.   It 
is an understatement.    I know for sure that the 
entire land region of Burma in   the North 
which at one time was known as a 'no-man's 
land', because it   was under the control ol" the 
Kachin Re-volutionaiy Army.    Now the 
Kachin Revoluntic nary Liberation Army   has 
come to terms with the military junta in 
Rangoon, with the result all the landed property 
in    the   north    of Burma had been bought up 
by    the Chinese; whether it is Chinese from the 
main    and or the     prospective Chinese 
expatriates from Hong Kong, the whole land 
has been bought up by the Chinese.   I repeat 
that in a port of Hangni town in the South of 
Burma, China has built up a naval base.    Th; 
whole of    land mass   of Burma is being used 
by China as a land bride to the ports in the 
Indian Ocean from where it will branch out into 
the   vlue Sea where it will have its Blue sea  
many its Blue Sea submarines.    You look at 
the map.    I hope you knov  where the 
Andaman and Nicolaar Islands are.    You look 
up where the Andaman and Nicobar islands are.    
You look a little further up, you will find a little 
small 

island called Coco Island just under our 
armpit, China has built a listening mo.iitoring 
base there to keep a watch   over our   Navy 
and our submarine: .   What have you done 
with Burma'     With  so  much  of  cultural 
and re igious ties, it is the ambition of every 
Burneese to come to   India every year to bow, 
to pay their respect.,   Just  like christians    go     
to Jerusa' em or  the Muslims    go     to 
Mecca, the Burmese want to come to Gaya.    I 
know it because I was   an Ambasador there.   
I know how much they wmt to come here... 
(Interruptions)- y o u  have to   learn    some-
thing.   You are opening your mouth, you have 
to learn something.    What have you done? 
Why have you failed? I   am   sure   that  
Burma  cannot    be happy  with the position in 
which   it is.   Of course, with the help of   the 
Chines?, with the two billion dollars worth  >f 
weapons which is given   to the military junta     
in Burma,    the Burmese junta has been able 
to defeat the    insurgents,    although    at     
the moment, it is engaged in another kind of 
war with the wor-lord Khunza. All this is 
happening.     What have     we done? Why 
have we   lost? (Time-bell) I will finish in two 
minutes. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Will you please sit down for a 
minute? Will you please sit down for a 
minute? I would like to take the sense of the 
House. Would you like to continue the dis-
cussion  on this? 

SOME HON. MEMBER: Let him 
complete. after him we will finish. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): After him, can I take one or 
two more? 

SOME HON. MEMBERS: After Mi. G. G. 
Swell we will finish. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): If you do not have any 
objection, I will take one Member from the 
Congress Party, just one Member. 
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DR. BIPLAB DASGUPTA: After Shri Swell 
it will be an anti-climax. Let him have the 
last word today. 

THE        VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Okay, please go 
ahead, Mr. Swell. 

SHRI G. G. SWELL: Madam, there is a 
great transformation in Burma today. There 
has been a great economic boom as a result of 
all that, but at the cost of democracy. Burma 
is fast attaining respectability, despite its 
hated record in terms of democracy. It is soon 
going to be admitted into ASEAN. In respect 
of ASEAN what is India's position? We 
would like to be part of ASEAN. But so long, 
ASEAN has given us only a status of a 
sectoral-dialouge partner-I hope the Ministers 
here understand what is a sectoral-dialogue 
partner-They don't discuss with you. South-
East today, or South-Asia, Madam, is very 
much agitated over the question of the Spratly 
Islands where it is expected that there is the 
largest concentration of oil and gas in the 
world. As many as five nations claim to be 
owners of Spratly Islands but China is 
looming over that. This is a new flashpoint. 
And, therefore, South-East-Asians have 
started with a call, for a regional security 
forum. Everybody is there. China is there, 
Japan is there, America is there, Russia is 
there, everybody is there. We send our people 
to Bangkok, they are asked to wait in an ante-
room but there is no place for India in the 
South-Asian security forum. Is this how you 
conduct your foreign affairs and you say, it is 
satisfying to you? But even now you can do 
something. Number one, come out with a 
clear statement of what your policy in Burma 
is? Are you with the people of Burma or are 
you with the military junta The daughter of 
the hero of Burma, the man who led Burma 
into independence, Aung San Suu Kyi is still 
rotting in jail, you have not said anything. If 
you are for democracy, will you go for 
democracy for    the 

people of Burma? A time will come when the 
people of Burma will assert themselves. 
Military dictatorship has has never remained. 
There was never a stronger military 
dictatorship than, the iron curtain of the 
Soviet Union, or the bamboo curtain. Well, 
all those military dictatorships have 
crumbled. The people have asserted 
themselves. What about the desire of the 
people of Burma for democracy? What have 
you to say? Have you made your position 
clear? But even today Madam, we can do 
business with the military junta-I can say for 
sure that Burma is not never remained. There 
was never happy in its position where it is 
completely under the thumb of China-No 
country can be. It would like a leaning space 
and India could offer that leaning. 

There are a few things. There was a time 
when the Burmese Airways used to operate 
between Rangoon and Calcutta. It was 
stopped. Now, they have made a request to 
reopen the route between Rangoon and Cal-
cutta. But you are thinking even on that.    I 
do not know why. 

Then, Burma's main export is rise. Why 
don't you buy rice from Burma? Why don't 
you do some of these things to show your 
interest? 

There is trouble today on th". border. There 
is trouble. Insurgency is there. We have an 
open border between India and Burma. 
Madam, through the small town of Moreh, in 
Manipur, every day, Rs. 10,000 crores worth 
of goods pass. Most of them is hard drugs. I 
am told, the greatest drug-lord of today, 
Kunza, has moved his mobile heroin 
manufacturing unit to the border with India. 
Very soon, you are going to see a new 
invasion of India, an invasion of drugs, 
through this border. As my friends from 
Tamil Nadu said, most of the drugs come 
through the Golden Triangle... 



 

THE VICE-CHAIRMAN       (MISS 
SAROJ      KHAPARDE):      Mr.    Swell, 
would you conclude? 

SHRI G. G. SWELL: I am concluding. 
Most of the drugs come through th; Golden 
Triangle and the Golden Crescent. Are you 
aware of these things? Are you aware that 
you are losing out? ave you a policy'' Have 
you a foreign policy? But before you say you 
have a foreign policy, can you tell me, who 
are running this policy? It is only the 
bureaucrats who are moving in the 
bureaucatic rut. There is no imagination 
There is no thinking. I urge you even now, 
although it is useless. Very scon, you will go 
out and we will be talking to a new Govern 
went. 

There has to be a policy planning. It canmt 
be clone by the bureaucrats. It has to be by 
some individuals in the country who know 
what is going on. You may not name the 
members of this panel. But there has to be a 
policy. My charge is that you have no policy. 
You are only moving around like blind mice. 

THE VICE-CHAIRMAN       (MISS 
SAROJ KHAPARDE): Mr. Swell with your 
wishful thinking, would you like to 
conclude? 

SHRI G. G. SWELL: I have said enough, 
Madam.   Therefore, I conclude. 

THE VICE-CHAIRMAN        (MISS 
SAROJ KHAPARDE): Hon. Members: the 
Prime Minister would reply to the discussion 
tomorrow at 5 p.m. 

SHRI DIGVUAY   SINGH     (Bihar): 
Tomorrow? 

THE VICE-CHAIRMAN       (MISS 
SAROJ KHAPARDE): In the Rajya Sabha. 
As you know, tomorrow is the Private 
Members' Day. I would like to request you. 
We can conclude the discussion today itself. 

SHRI DIGVUAY SINGH:    How can 
it be, Madam? 

SHRI S. VIDUTHALAI VIRUMBI (Tamil 
Nadu): Madam, please tell us what is the total 
time allotted to the Congress PLrty, how 
much time they have taken and how much 
time is left? 

THE VICE-CHAIRMAN       (MISS 
SAROJ KHAPARDE): The Prime Minister 
would be replying tomorrow. Therefore we 
have to complete the discussion today itself. 
(nterruptions) Shrimati Basanti Sarma, 
please. (.Interruptions) 

DR. BIPLAB DASGUPTA: Madam, may 
I make a point? 

THE VICE-CHAIRMAN       (MISS 
SAROJ KHAPARDE): Let us not waste the 
time. Let her speafc. (Interruptions) 

DR. BIPLAB DASGUPTA: Last time, we 
came to an agreement whereby we allowed 
the Asaropriation Bills to be put through. We 
withdrew many of our speakers. Now, I 
would like to know how much time is left, 
how, much more time required and how long 
we have to sit today. Can you give us an 
idea? We cannot go on indefinitely- We have 
to have some idea. 

THE VIC3-CHAIRMAN (MISS SAROJ 
KHAPARDE): Let her speak now.   
(Intrruptions) 

DR. BIPLAB DASGUPTA: We should 
have some idea as to how-much more time is 
required. 

SHRI SATISH AGARWAL: And how 
long are we going to sit? (Interruptions) 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Total one hour is left now 
and the Prime Minister also is to reply for 
about one hour. 
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SHRI S. VIDUTHALAI VIRUMBI: If one 
hour is left for discussion, we are asking how 
much time is left for the Congress Parly. 

DR. BIPLAB DASGUPTA: We are prepared 
to listen to the lady. Member now. Would the 
Congress Members be kind enough to 
withdraw from speaking and give us the time? 
•(Interruptions').., 

SHRI DIGVIJAY SINGH: Why so? They 
should also speak. We want to hear their views 
also. 

DR. BIPLAB DASGUPTA: It is all right. 

THE VICE-CHAIRMAN (MISS S. ROG 
KHAPARDE): Would you please listen to me? 
The hon. Mem-ber  will speak now. 

• • • (.Interruptions) 

 

You  cannot curtail     my    time,    my Party's 
time. 
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DR. BIPLAB DASGUPTA: It cannot be 
finished within one hour. It is impossible to 
finish it within one hour. 

 

DR. BIPLAB DASGUPTA: I would suggest, 
Madam, that you postpone the discussion after 
the lady speaks and take it up on Tuesday, 
because it cannot be finished within one hour. 
it is impossible. I suggest you postpone the 
discussion after the lady speaks. 

 
Their party has consumed more than the 
allotted time. I don't mind if you continue the 
debate for 12 hour even, but you cannot 
curtail my time. 

 

DR. BIPLAB DASGUPTA: Madam, it is 
impossible to complete the discussion within 
one hour. All the names that you have 
mentioned, cannot be completed unless you 
give at least two or two-and-a-half hours.  
(Interruptions) 

SHRI JAGESH DESAI: Where is the question 
of giving so much time? 



 

(The Deputy Chairman in the Chair DR. 
BIPLAB DASGUPTA: Madani, What I am 
suggesting is that at least two hours or so will 
be required for the Members who are yet to 
speak. ... (.Interruptions)... .' 

THE DEPUTY CHAIRMAN: If all of you 
speak. together, 1 cannot understand 
anything- 

DR. BIPLAB DASGUPTA: In that situation, 
we want to know how long we have to 
continue. At least, after the lady Member 
finishes her speech, we should adjourn today. 
Tomorrow, we can skip the lunch time. .. • . • 
.(Interruptions),,. 

SHRI SATYA PRAKASH MALAVIYA: 
We can skip the lunch hour-tomorrow. 

THE DEPUTY CHAIRMAN: I have 
followed it. I have understood your problem. 
I know our time is less. How much time is 
available and how many names are left have 
been listed over here. I know how much time 
of whom remains. We can calculate and find 
it out. Let me discuss it with the Government. 
Let us come to a negotiated settlement.   
Okay? 

 

 

DR. BIPLAB DASGUPTA: Madam, I am 
suggesting that the time required to complete 
all the speakers, will be at least two hours or 
so. Today there is no sufficient rime. We are 
not ready to continue for that long.' Let the 
lady Members who is on her feet, complete 
her speech. After.that 
we should adjourn today. Tomorrow, we may 
curtail Half-an-hour or so of the Zero Hour. 
Or we can curtail one hour of the Zero Hour 
and half-an-hour of the lunch hour. There will 
be two hours- • .(Interruptions) 

SHRI SATYA PRAKASH MALAVIYA: 
We cannot suspend the Question Hour. 

DR. BIPLAB DASGUPTA: No, no. 

THE DEPUTY CHAIRMAN: Let me hear 
the other side of the House also... 
(Interruptions) 
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DR.   BIPLAB  DASGUPTA:    We  can get 
two hours. 
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SHRI H. HANUMANTHAPPA: Madam, 
we can start immediately after the Question 
Hour. Many times we have skipped the lunch 
hour. We tan do so tomorrow. We can have 
two-and-a-half hours time. We can complete 
that. We can have the reply at five o'clock. 
Managing one hour and fifty minutes is not 
difficult. We can start the discussion 
immediately after the Question Hour. 

THE DEPUTY CHAIRMAN: We can 
have one hour after the Question Hour. 
{Interruptions)  

 
SHRIMATI MARGARET ALVA: 

Madam, as an alternative, this is only a 
suggestion. 

Monday is a public holiday. On Tuesday, 
Wednesday and Thursday, as you are aware, 
the Prime Minister will be busy with the 
SAARC Heads of Government meeting 
which is taking place in India. 1 am prepared 
to accept whatever is agreed to by all of us, 
but, if we want more time, I suggest that we 
should agree that the Private Members' Day 
should be shifted to Tuesday. We can use 
some time of tomorrow and finish the debate. 
Let the Prime Minister reply tomorrow, and, 
on Tuesday, we can do the Private Members' 
Business in the afternoon. 

THE DEPUTY CHAIRMA:  Agreed? 

SOME HON.  MEMBERS: Yes. 

SHRI SATISH AGARWAL: That is a 
more sensible suggestion and we agree to it. 

THE DEPUTY CHAIRMAN: Thank you 
very much for cooperation on the suggestion. 

 
SHRI DIGVUAY SINGH: Madam, call it a 

day. It is about  6 p.m, (In-terruptions)  

ANNOUNCEMENT BY DEPUTY 
CHAIRMAN 

THE DEPUTY CHAIRMAN: If 
everybody keeps quiet, I can give, my 
ruling.  

It has been decided by consensus on the 
suggestion of the Minister for Parliamentary 
Affairs..  (.Interruptions) Mathur Saheb, it is 
a disrespect to the Chair if the Member 
interjects I am sorry. It is very very bad. I 
have a limit of tolerance also. If a Member 
has a tolerance limit, so do I have. Every 
time I try to help, you people try to interrupt. 

SHRI JAGDISH PRASAD MATHUR: I 
said you should say "hon. Minister." 

THE DEPUTY CHAIRMAN: I say 
•honourable". O.K.? Arc you satisfied? I only 
want to put it on record so that it goes into 
the bulletin and that there is no problem 
tomorrow. On the suggestion of the hon. 
Minister of Parliamentary Affairs, Mrs-
Margaret Alva and on agreement by all the 
Members on this side of the House, it has 
been decided that tomorrow's Private 
Members' Business would be taken up on 
Tuesday. Agreed? 

HON. MEMBERS: Agreed. 

THE DEPUTY CHAIRMAN: It should go 
in the bulletin. I think we should adjourn 
now. You speak tomorrow. 

The House is adjouned till II a.m. 
tomorrow. 

The House then adjourned at fifty 
seven minutes past five of the clock 
till eleven of the clock on Friday, the 
28th April, 1995. 


